FORM G (DATE EXTENDED)
INVITATION FOR EXPRESSION OF INTEREST FOR
ZAPAK MOBILE GAMES PRIVATE LIMITED
OPERATING IN THE BUSINESS OF DEVELOPING AND PUBLISHING MOBILE
AND ONLINE GAMES AT MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. RELEVANT PARTICULARS
No.
1. |Name of the corporate debtor| ZAPAK MOBILE GAMES PRIVATE
along with PAN & CIN/ LLP No. | LIMITED
CIN: U74140MH2006PT(C162872
PAN: AADCPg399K
2. |Address of the registered office | Regd. Office: 3502, Plot No. 91/94 Prabhat
Colony, Santacruz (East), Mumbai City,
Mumbai, Maharashtra, India, 400055

3. |URL of website Not available

4. |Details of place where majority| No fixed assets are available with the
of fixed assets are located Corporate Debtor.

5. |Installed capacity of main|The Corporate Debtor has no installed
products/ services capacity for its main products/services.

6. |Quantity and value of main| No sale of main products/services was made
products/ services sold in last| during the last financial year 2024-25.
financial year

7. |Number of employees/ workmen | No information available

8. |Further details including last| Details can be sought by sending email at
available financial statements| cirp.zapakmobilegames@gmail.com
(with schedules) of two years,
lists of creditors are available at
URL:

9. |Eligibility for resolution | Details can be sought by sending email at
applicants under section 25(2)(h) | cirp.zapakmobilegames@gmail.com
of the Code is available at URL:

10. |Last date for receipt of| 26-09-2025 (Original)
expression of interest 03-10-2025 (Extended)

n. |Date of issue of provisional list of | 06-10-2025 (Original)
prospective resolution | 06-10-2025 (Extended)
applicants

12. |Last date for submission of|11-10-2025 (Original)
objections to provisional list 11-10-2025 (Extended)

13. |Date of issue of final list of| 21-10-2025 (Original)
prospective resolution | 21-10-2025 (Extended)
applicants

14. |Date of issue of information| 26-10-2025 (Original)
memorandum, evaluation matrix | 26-10-2025 (Extended)
and request for resolution plans




to prospective resolution

applicants
15. |Last date for submission of| 25-11-2025 (Original)
resolution plans 25-11-2025 (Original)

16. |Process email id to submit| cirp.zapakmobilegames@gmail.com

Expression of Interest

17. |Details of the corporate debtor’s | Not Registered with MSME.
registration status as MSME.

Date: 27.09.2025
Place: Ahmedabad - -\

IPE — NPV Insolvency Professionals Private Limited

(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through its Director — Mr. Mohit Bipinchandra Adatiya

Appointed as Resolution Professional

In the Matter of Zapak Mobile Games Private Limited

IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-23/50021

AFA validity up to: 31.12.2025

Address- 10th Floor, 1003, Zion Z1, Ramdas Road, Near Avalon Hotel,
Thaltej, Ahmadabad— 380059, Gujarat

Email for Correspondence - cirp.zapakmobilegames@gmail.com
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G

Glenmark

GLENMARK PHARMACEUTICALS LIMITED

Registered Office: B2, Mahalaxmi Chambers,
22, Bhulabhad Desai Boad, Mumbai - 400 026
Corporate Office: Glenmark Housa, B. 0. Sawant Marg, Chakala
Off, Western Express Highway, Andheri {E), Mumbai - 400089
Tel No.: +91 22 4018 9999 Fax No.: +31 22 4018 9938
Wabsite: wwwgenmaskphama.con;, Emall: complianceafficen@glanmmarkphamacom
CIN: L24299MH18TTPLCO195982

NOTICE TO SHAREHOLDERS

Tha Board of Directors of the Company, atits meating held on Friday, 26"
September, 2025, has considered and approved the Interim Dividend of
T 2.5 per equity shares on face value of ¥ 1/- per equity shares for the
Financial Year 2025-26 amounting to T 705.50 millions. The record date
for the purpose of payment of dividend shall be Friday, 3™ October,
2025, and the interim dividend will ba paid within 30 days from the data
of the declaration

The information is also available on the website of the Company at
wwiw.glenmarkpharma.com and on the website of the Stock Exchanges

where the equity shares of the Company are listed at www bseindia com
and www nseindia.com,

For Glenmark Pharmaceuticals Limited
Sdi-

Harizsh Kuber

Company Secretary & Compliance Officer

Mumbai
September 26, 2025

2 S o 1§ CESC

lIHIfEﬁl

NOTICE INVITING E-TENDER
E- tender is invited by Executive Director, Power Marketing,
CESC Ltd on 25,09.2025, having registered office at CESC
House, Chowringhee Square, Kolkata-700001 for purchase
of power on Short Term basis from April, 2026 to June, 2026
as per Ministry of Power (MOP), GOI guidelines dated
30.03.2016 and amendments thereof.

Soft copies of tender documents are available on
www.mstcecommerce.com and www.cesc.co.in

The bids are to be submitted electronically through DEEP
Portal of MSTC.

@9 kotak

Kotak Mahindra Bank Limited
CIN - L65110MH1985PLC038137
Registered Office: 27BKC, C 27, G Block, Bandra Kurla Complex,
Bandra (East), Mumbai - 400 051
Tel: +91 22 6166 0001, Fax: +91 22 6713 2403
Website: www.kotak.com Email: KotakBank.Secretarial@kotak.com

5. E. RAILWAY - E-TENDER

Tender Notice No.: PCMMWGENLTP2025/36, dated 26.09.2025, Tpen e-Tendars
for "E" Procurement system are inwied by Prencipal Crest Maledals Manager, 5 E Hallway,
Headguartsrs Offics (5ih Floor), Mew Administratve Building, 11, Garden Reach Road,
Foepiadin- FOO0LD Tor and oo behall of the Proasident of lodia, which hane besn eploaded
on webaite www. lreps.gowin as follows. Al the tenders will be closed at 14,00 ks,

5IMo| Tender No.| Due Date | Brief Description | Qty. | EMD {in 7)

1 |46253105A | 14.11.2025 | Contactor for Net 1 & 2 624 Mos. | 1.43440/-
(KO, KDZ} alc

2. |AT255007A ] 16.10.2025 | Main Transformer 653 1kWA

type ABB LOT G500 or et

02 Nos. | 3.61,550¢-

NOTICE is hereby given that the below mentioned share certificates of the Bank
have been lost/misplaced and the holders thereof have applied to the Bank for the
issuance of duplicate certificate(s).

Any person who has a claim in respect of the said shares should lodge their
claim with the Bank’s Registrars & Transfer Agents, KFin Technologies Limited at
Selenium building, Tower-B, Plot No.31 & 32, Financial District, Nanakramguda,
Serilingampally, Hyderabad - 500032 within 7 days from the date of this Notice,
If no claim is received within the stipulated time, the Bank will proceed to issue
‘Letter of Confirmation’ (in lieu of duplicate certificate(s)) to the concerned holders,
in accordance with the applicable provisions of law, without any further intimation:

Distinctive Nos.
From To

95552428 — 95552627 | 200
i 502402 | 226965407 — 226966006 600

Certifi-
cate No.

KMF062485| SUSHILABEN BALDEV | 402775
PATEL

No. Of

Folio No. Shares

Name of the holder(s)

3 38253346 | 13.10.2025 | Automatic Pressura 708 MNos 1,85 470/-

Modification (APM} device
for KMORR BREMSE
Dazign BMBS alc.

KMF061652| SITARAM GUPTA | 502254 | 226885825 — 226886424 600

4. | 3B2515684 | 16.10.2025 | Modified Elastomanc Pad,
Dresign-A for CASMUE

Bogie elc

14AT000 Mos| 20.00,000/-

KMF800162| JOHN D SOUZA 1178612| 17826101 — 17826200 | 100
296140( 29480620 — 29480719 | 100
408229 96499543 — 96499742 | 200
506967 | 229722685 — 229723284 600

8. | 38253942 | 17.10.2025 | Complsde Assambly al
Ftap Coor for body cove-
red Wagon type BCNA,

HCNAHS B,

R R L PR TE

1ZE8 Mas, | 1.09.3200-

e

fi. 3-52533&5

L= P A

010, EIZIE‘v Erd'.-cn:r Cylirder 11 wnlh
double acting aulsmabc

Slack Adjuster and Hand
Brake Cable (Eacor
Make) et

—— e

175 Nos 1 (22, -

KMF009027| PURNIMABEN PARIKH | 58527 6052601 — 6052700 100

| 128961| 13044861 — 13044960 | 100
225143 22452628 — 22452727 | 100
! 225144 22452728 — 22452827 | 100
801288 914436477 — 914437276 800

ST

KMF150663| CHAYA SINGHAL 168669 | 7029301 — 7029400 | 100
V K SINGHAL (Joint |

holder) | 295347| 29401811 — 29401910 | 100

407917| 96432767 — 96432966 | 200

500921 226187310 — 226187909| 600

7. | 60250002 | 17.10.2025 [ Manufacture and Supply
af Medal Liner for use with
ERC BE-I1 Nzt [oe on

concrate sheaper for 60 kg

50000 has) 3,95, 250/

rail eic:

B. | IE256143 | 20102025 | Supply &t site, ereckon, 02 Sat,
installaticn, commissioning
and testing of 100HP/

TaKW HESCF Pump Motor
Set el

1,08, 200-

KMF110116 | ELLORA ROY | 169372| 16902101 — 16902200 | 100
SUBRATAROY (Joint

holder) | 263359| 26214254 — 26214353 | 100

| 407070| 96306085 — 96306284 | 200

KMF802708[ LIYAKATALI MOMIN 408926 96634546 — 96634745 | 200

i 507601 | 230076760 — 230077359 600
KMF802712| DILSHADBANU MOMIN | 181162| 18081101 — 18081200 | 100

! 208255| 29692120 — 29692219 | 100

i 408930 96635346 — 96635545 | 200

9. [25253IS6IA L 17102025 | Finger Contact and Flexible 0 Nos. | 1.24,050-

Shunl assembly eic.

| 507604 | 230078560 — 230079159( 600

Interested tenderars may visil website www. lreps. gov.in for full detalls!
descriplian/specification of the terders and submit thair bids onlina. In no casa manual
tenders for these Tems will e accepied, N.B. : Prospectve Bladers may regulary
visit www.ireps.gov.in to parbcipate in all other tendars & amy corrigendum pubfshed

For KOTAK MAHINDRA BANK LIMITED

Sd/-
Avan Doomasia

threater {PR-673) Mumbai, September 27, 2025 Company Secretary
GIC HOUSING FINANCE LTD.
CORPORATE OFFICE / HEAD OFFICE : GICHFL, National Insurance Building, 6th floor, J. T. Road,Next to Astoria Hotel,
OF S IR Churchgate, Mumbai, 400 020 Tel.: (022) 43041900 | Email: corporate@gichf.com | Website: www.gichfindia.com
® NAVI MUMBAI BRANCH : Office No A-301 Bsel Tech Park Sector-30A, Opp Vashi Railway Station,
Near Inorbit Mall, Vashi, Navi Mumbai-400703 Email: navimum@gichfindia.com TEL : 022- 27832908/1359/1367/2810/27832832
® PANVEL BRANCH : Neel Vardhaman CHS Ltd, Shop no 6 Plot no. 46 Sector no. 5 Behind “D” Mart New Panvel (East)
Pin Code 410206 Phone: 022-27450853/27455815 | Email: panvel@gichfindia.com | Website: www.gichfindia.com
® NERE PANVEL BRANCH: Mahalaxmi Nagar, Nere Branch,Panvel Matheran Road, Nere, New Panvel-410206
Branch Email : nerepanvel@gichfindia.com
® KALYAN BRANCH OFFICE: B-301, Ved Mantra, Behind Dakshin Mukhi Hanuman Mandir, Agra Road, Kalyan (West), 421301.
Phone No. 0251-6536537, 0251-2210125. Email : kalyan@gichfindia.com
(IN PURSUANCE WITH SECTION 13 (2) OF THE SARFAESI ACT, 2002)
GIC Housing Finance Ltd. (GICHFL) has sanctioned Housing loan to the following borrower(s) to purchase/Mortgage/Renovation and Construction of
premises by creating equitable mortgage in favor of GICHFL. The repayment of the loan(s) is irregular and the account(s) is finally classified as Non Performing
Asset in accordance with directions and guidelines of National Housing Bank.
GICHFL has therefore invoked its rights under section 13 (2) of the SARFAESI ACT, 2002 and called upon the borrower(s) to repay the total outstanding due mentioned
therein, within 60 days from the date of the said Demand notice(s).
The borrower(s) is hereby again called upon publicly to pay the said total dues plus the charges & interest accrued till date within 60 days from the date of this
notice failing which GICHFL shall resort to all or any of the legal rights to TAKE POSSESSION of the said property(ies) and dispose it and adjust the proceeds against
the outstanding dues amount. The borrower(s) is also restrained from alienating or creating third party interest on the ownership of the property(ies).
Sr. ame of The Borrower & Address Of The Mortgaged Property Outstanding Date of
No Co-Borrower / Loan File No/ as per demand Demand
Branch Name notice Notice Issued
(Amt. in Rs.)
1 MR. PRADIP RAGHUNATH Gut No: 12a-H.no- 7(2)A, 7(2)B, Building Name: Kartikya Park-Building NoO3, House No: 9,21,719/-] 04.08.2025
SALUNKHE/SANDIP 01/C-Wing, Floor No: Ground, Land Mark: Nr.sakshi Park-li, Village: Shilottar Raichur,
RAGHUNATH SALUNKHE/ Location: Panvel, Taluka: Panvel, State: Maharashtra, Pin Code: 410206
MH0170610002396/PANVEL
2 Mr. KRUSHNA S DALVI/ Gut No: S.n.172, H.n.5/C, 6/7, Building Name: Panchamrut, House No: Flat No| 28,77,513/-| 04.08.2025
DARSHANA K DALVI/ 103, Floor No: 1st FlIr, Plot No: Bldg No 01, Street Name: Manda Road, Street No:
MHO0170610008005/PANVE L N.a, Sector Ward No: N.a, Land Mark: Nr.manda Police Station, Village: Manda,
. ; Location: Kalyan D.c., Taluka: Kalyan, State: Maharashtra, Pin Code: 421301 :
3 Mrs. MANGALA DILIP Gut No: 3 H.n.1,3/2,5, 2, Building Name: Rais Paradise, House No: 203/Cwing, 19,54,592/-| 04.08.2025
WAGHMARE/ ROHIT DILIP Floor No: 2nd FIr, Plot No: S.n.3 H.n.1, 3/2, 5, 2, Land Mark: Ne.ambedkar Chaowk,
WAGHMARE/ Village: Katemanivali, Location: Katemanivali, Taluka: Kalyan, State: Maharashtra,
MH0170610006743/P ANVEL Pin Code: 421306
4 Mrs. RASIKA AMIT WARE/ Gut No: 8, Building Name: Abhimaan Homes, House No: Flat No.a- 201, Floor No: 15,73,475/-| 04.08.2025
MHO0170610006416/PANVEL 2nd Flr., Sector Ward No: G.no.8, 12, 16, 18, 19 & Oth, Land Mark: Opp. Hp Petrol
Pump, Village: Maval, Location: Shirgaon, Taluka: Shirgaon, Maharashtra-412402
5 Mr. UMESH RAMCHANDRA Dhanna Vijay Palace, House No: 301, Floor No: 3rd, Plot No: Sheet No - 23,| 27,74,662/-| 04.08.2025
KAMBLE/ PRATIBHA UMESH Sector Ward No: B. No - A- 431 R No- 861, Land Mark: Nr. V.g.n. Jwellers,
KAMBLE/ MH0170610002444/ Village: Subhash Tekadi, Location: Ulhasnagar- 1, Taluka: Ulhasnagar, State:
PANVEL Maharashtra, Pin Code: 421001
6 Mr. PRADNYESH SANJAY Adarsh Apartment Owners Associat, House No: Apt. E-1/8/A- 8, Plot No: Bldg No.e-1,| 24,25,213/-| 04.08.2025
KAMBLE/ MH0170610003993/ Sector Ward No: 02, Land Mark: Nr.rajiv Gandhi Bridge, Village: Nerul, Location: Nerul
PANVEL Node-lii, Taluka: Navi Mumbai, State: Maharashtra, Pin Code: 400706
7 | Mr. AMAR JAGANNATH Gut No: S.n0.153-154 H.no.0, Building Name: Vastusiddhi Alps, House No:| 13,74,475/-| 04.08.2025
PAWASE/ SUSHMA AMAR 102/Bwing, Floor No: 1st Floo, Plot No: S.n0.153/0 And 154/0, Land Mark:
PAWASE/MH0170610004403/ Wakadi Village, Village: Vakdi, Location: Panvel, Taluka: Panvel, State:
PANV EL Maharashtra, Pin Code: 410206
8 Mr. SHAILESH BHASKAR Gut No: Plot No.9-C, Building Name: Kanhai Gopal Complex Chs Ltd, House 11,32,093/-| 04.08.2025
VAIDYA/ SHIVANI SHAILESH No: 004/B-Wing, Floor No: Ground, Plot No: 9c, Sector Ward No: 20, Land Mark:
VAIDYA/MHO0170610005065/ Nr.jalwayu Vihar, Village: Kharghar, Location: Kharghar, Taluka: Navi Mumbai, State:
MH0170600106401/ PANVEL Maharashtra, Pin Code: 410210
9 Mrs. SHOBHA VILAS Gut No: 681, Building Name: Apt No. Ss- li A, House No: 681, Floor No: G/1, 6,57,961/-| 05.08.2025
KENGAR / VISHAL VILAS Sector Ward No: Sector 03, Land Mark: Sector 03, Village: Koperkhairane,
KENGAR/ MH0040610006757/ Location: Kopar Khairne, Taluka: Navi Mumbai, State: Maharashtra, Pin
MH0040610004792/NAVI MUMBAI | Code: 400709
10 |[Mr. HARSHAD PUNDALIK Gut No: 304, Building Name: Orchid - Nanadeep Residency, House No: Bldg| 24,02,456/-| 05.08.2025
KABULE/MH0040610005404/ No.02/D/304, Floor No: 3rd FlIr, Plot No: Sr No. 4/1/2 Other, Land Mark: S.k Dhaba,
NAVI MUMBAI Village: Vadavali Varedi, Location: Karjat (Raigarh(Mh)), Taluka: Karjat, State:
Maharashtra, Pin Code: 410201
11 | Mr. DATTA KANIFNATH Gut No: 90, Building Name: Eden Garden Bldg No-3, House No: H- 101, Floor| 25,40,067/-| 05.08.2025
CHAWHAN/ JYOTI DATTA No: 1st, Plot No: 1a And 7, Street Name: Sector-90, Sector Ward No: 90, Land
CHAVHAN/ MH0040610006928/ Mark: Sector- 90, Village: Poyanje, Location: Panvel City, Taluka: Panvel, State:
NAVI MUMBAI Maharashtra, Pin Code: 410206
12 | Mr. SANTOSH LAXMAN KADAM/ | Gut No: G No 2 H No 4, Building Name: Pushp Saroj, House No: 302 E- Wing, 12,95,167/-] 05.08.2025
RUPALI SANTOSH KADAM/ Floor No: 302, Plot No: N.a., Street Name: N.a., Street No: N.a., Sector Ward No:
MH0490610002803/NERE- N.a., Land Mark: Nr. Kartikya Park li, Village: Adai, Location: Panvel, Taluka: Panvel,
PANVEL State: Maharashtra, Pin Code: 410206
13 | Mr. RAMESH DAMU PILANA/ Gut No: 8/10, Building Name: Dariyai Mahal Chs Ltd., House No: A-203, Floor No: 2, 9,89,390/-| 08.08.2025
MH0560600000749/ KALYAN Plot No: A Wing, Street Name: Vasundri Raod, Land Mark: Vasundri Road, Village:
Manda, Location: Titwala, Taluka: Titwala, State: Maharashtra, Pin Code: 421605
14 | Mr. MAHENDRA Gut No: Sr No 23 H No 3 /4, Building Name: Krupa Complex, House No: Flt No B09, 3,20,001/-| 08.08.2025
SUBHASHCHANDRA YADAV Floor No: Grd FIr, Plot No: Sr No 23 H No 3 /4, Street Name: Kailash Nagar, Land
/| SUBHASHCHANDRA Mark: Kailash Nagar, Village: Kalyan East, Location: Katemanivali, Taluka: Kalyan,
JOKHAN YADAV /| LEGAL State: Maharashtra, Pin Code: 421306
HEIRS & REPRESENTATIVE
MH0560600001668 / KALYAN
15 | Mr. SIDDHARAM LAXMAN Gut No: 61 H.no. 6,Building Name: Shree Sai Vinayak Mahal Chs Ltd.,House No:| 24,23,188/-| 08.08.2025
BARAGUDI / MH0560600001666 | B-401,Floor No: 4,Plot No: B Wing,Land Mark: Chetana School,Village: Tisgaon,
/| KALYAN Location: Kalyan City, Taluka: Kalyan,State: Maharashtra,Pin Code: 421301
THIS NOTICE WILL ALSO BE PASTED ON THE OUTER DOOR OF THE BORROWER’S LAST KNOWN ADDRESS AND AT THE MORT-
GAGED PROEPRTY (IES . .
(IES) For GIC Housing Finance Ltd.
Date :27.09.2025 Sd/-
Place : NAVI MUMBAI / PANVEL / NERE PANVEL / KALYAN Authorised Officer

FORM G [DATE EXTENDED)
INVITATION FOR EXPRESSION OF INTEREST FOR
ZAPAK MOEILE GAMES PRIVATE LIMITED
OPFERATING |N THE BUSINESS OF DEVELDPING AND PUBLISHING MOBILE
AND DNLINE GAMES: AT MUMBA
{Under sub-regulation (1) of regulation 364 of the Insolvancy and Bankmnaptcy Eoard of India
|Imsalvency Resolution Process for Corporate Persons ) Bepgulations, 2006)

FIELEVAHT PARTICULARS
1 "d:u'lr_ of the {l:lrpnraie deblor [ZAPAK MOBILE GAMES PRIVATE LIMITED
adong with PAN & CINS LLP Mo {GIN: IR A0MHEZD0GPTC 16287 2
| PAMN: AADCPIIO0K
|Regd. Office: 5022, Plot Mo, 91,94 Prabhat
| Codpny, Santacruz (East), Mumbal City,

| Murnbal, Maharashira, India, 400055

“'-:':t availabis

| Mo fixed assets are available with the

| Compoaate Dabior,

The Corparale Dl-'l_li.,:-l hags o |r|ﬁ1 =|I'-e"|.l
.n:.-s.:e-:.r_-. [ [0S main products, sendices.
f.".n::- sale of main products/sendces was
{made during the last financial year

| 2024-25,

r-,-:, |nﬁ:,rr|'l'|ln:|r ivailable

| Details can be saupht by sendi i il

rat girp 2apakmobilegames@armail com

;.I'l.-:‘.-!'r:e:?..'a ol the regisiered office

| URL of website
Details of place where majorty of
fixed pesels are located
[ |I'|._.|H||I"I| capacity of rmain produr 5.,
{Services
. | Greantity and value of maln products,
|senvices sold inlast fimancial year

i | Numbsar of émplmsees! workimen
[ Further -;:n:-*.:-j-iI:, i-rl.l::.,.a::llr.u.ﬂ I:a'jl
sasalakds inancial siatemanis Wilh
!srhﬁumes. of twer years, lists of
|creditors are avallabhe af URL:
O_ | Eligibity for resolution applicanis
| under saction 25{2%h1 of the Code
|75 available 21 URL
10, | Last date for receipt of EHpIrEEEion
-'*! l':I! rl.h;-
11, | Date of msue of provisional list of
prospective resolution applicants
.| Last date for submission of
| objections to |:|r|:n.|5|-:|nz|| list
. | Dt of msue of final kst of
prospeciivg resalution applicants
8 Ot o =sue of Evlorimilshea
MM RN LT, evElUaEDGn st
and request for resalution plans to
prospective resolution applicants
5, | Last data for submission of
| resolution plans
i | Procets gamnail id Bo sofamit
| Exprreggion of Inlarag]
A7, | Detalls of the comorate debtor's
| registration status as MSME

| Detalls can be i.uught' by sending emall
{at cirp.zapakmobilagameas@amail.com

| 26092025 (Originad)

103102025 [Extended)
|0B-10-2025 (Original]
| OB-10-2025 [Extendad)
[11-10-2025 {Oviginal)

| 11-10-2025 (Extended)
| 21-10-2025 {Original)
(21100025 (Extendid)
| 2E-10-2025 [Dviginal)

26 10-2085 (Extendad)

[25-11-3025 (Ongnal)
.EF -11-20026 (Ciriginak]
| sirp.zapakmobilegam esEgrmail.cam

[ Mot Regstared with MSME.

IPE = NPV Insolvency Professionals Private Limited

{Farmetly HKnown as Mantrah Insalvency Professionals Privates Limited)

Through its Director — Mr. Mohit Biptnchendra Adatiya

Appointed as Resolution Professlonal

In the Matter of Zapak Mohlle Games Private Limited

IBBI Reg. Mo: IBBI/IPE-0O40,/IPA-2/2022-23,/ 50021

AFA valldity up to: 31,12 2025

Addrass- 10th Fleor, 1003, Zion £1, Ramdas Road, Near Avalon Hotel,

Date: 27.09.2025 Thalte], Avmadatad- IB005S, Gujarat
Place 1 Ahmedabad

Emall for Correspondance - clrp.zapakmobliegames®gmall.cam

PUBLIC NOTICE

{Under Section 102 of the Insolvency and Bankrupicy Code, 2016)

PUBLISHED ON BEHALF OF HON'BLE NCLT, MUMBAI BENCH-II
FOR THE ATTENTION OF THE CREDITORS OF

MR. AMIT SURESH LODHA GUARANTOR / DEBTOR
RELEVANT PARTICULARS

:|_ I'*-.-.=1|n'|r;I |:|r the P&!fEUﬂ:ll EL.:lr.-Jrnt:-r
21 | Address of the Personal Guarantor

:I'n.-'lr .ﬂ.mlt Surash Lodha

| 3100, RMA Mirags, 5 K .ﬂuhlrr; I'l-'l:lr_g.

[ Nesar Old Passport Office,

| Musnbai - 400018

Hoe e NELT Mumbal Beneh-ll admited

the Insolvency Resalution Process aganst

[ PF. Arnit Suresiy Lodha Personal

Guarantor of Corporate Debtor Casting

Cymamics Limited {fomerly known &5

( Inctsur Global Limited) vide Order dated

{250 2025 passed in OF (18] Mo, -

[ 208/ MBS 2022 conmnmunicated

{on 260020025,

4_? Irsoivancy Process commencament I 25 025
dater in respeact ol Parsonal

| Guarantor under 1BC, 2036

5 | Mame and Regstratdn numbes
of e Insolsency Professional
acting &s FHesolutan Prodeszional

5. Acdress ard E-Mall of the
Resolution Professional, as
registered with the Board

7. Acdress and E-Mail to be used for
submassion of claim and for
correspoidence with the
Resaluticn Professional

8. Last date for submission of daims

9. Relevant forms are available at:

3. Detalls of the Orger Admitting the
Application

fﬂa]m Mannadiar
Registration Mo,
[ IBBL/IP8-DOLAP-POO2 L2/ 201718/ 10412
{401, Darshan CHS, R Dadaji Street, Fort,
| Mumbal-300001
| E-Mall: rajeevEintegrolpoom
401, Darghan CHS, R Dadajl Street, Fort,
Mumbai-300001
[ E-Mall: asiodhanp@gmal com
Timing: 10:30 AM to 5:30 PM
| 17th October, 2025
| httpssibbi goninen/home/downloads

Motice 15 hereby given thiat the National Company Law Tribunal, Mumbsi Bench-i|
has ordered the commencemeant of an Insolvency Resolution Process of Mr. Amit
Suresh Lodha Personal Guarantor on 25.08. 2025,
The Creditors of Mr. Amit Suresh Lodha are hereby called upon to submit thedr
claims with proof enor before 17,.10.2025 in the prescribed form “Form B* under
Regulation T{l] of the Insolvency and Bamkruptcy Board of India (Insohenoy
Hesolutlon Process for Personal Guarantors to Corporate: Deblars) Hepulations,
20180 the Resolution Professionalat the address mentioned against entry Mo. 7.
The Craditors shall subnmil their ciaims with poood, détails of clalims and parsonal
imformation by way of electronic communications or through courier, speed postor
registored et
Submission of false or misleading prosfsof claim shall attract penalties.
Date: 26.09.2025
Place: Mumbal
Sd/-
Rajeey Mannadiar
Resolution Professional of Mr. Amit Suresh Lodha
In CP (IB) No.208/MB/2022
IBBI Reg. No.: (BBI/IPA-DOLAP-PO0212/2017-18, 10412
AFA Certificate Valid upto: 31122025

SIMPLEX INFRASTRUCTURES LIMITED

CIN-LA5209WE1824PLC0O045950
Regd Office: ‘SIMPLEX HOUSE', 27, Shakespeare Sarani, Kolkata - 700017
Phone: +91 033 230116800, FAX: 033 2280 1468

E-mail: secretarial lagal@simplexinfra.com « Website: www.simplaxinfra.com

NOTICE TO THE SHAREHOLDERS

Sub- Special Window Opening for Re-lodgement of
transfer Requests for Physical Shares

This is to inform all shareholders thatl pursuant to SEBI cirgular No
SEBI/HO/MIRSD/MIRSD-Pol/P/CIR/2025/87 dated July 2, 2025, the
Company |s pleasad to offer a one-time Speclal Window, for the
ré-lodgemant of transfer deeds of physical shares that ware lodged
betora Apnl 1, 2018, but were réjected or returned due (o deficiencles
in documentation, process or any other reason.

This Special Window will be open for a period of six months; starting
from July 7, 2025, to January 6, 2026,

Kindly niote that duning this window, all re-lodged securities will be ssued
only in dematerialized (demat) form.

Eligible sharehoiders may submit their fransfer request along with the

requisite documents {o the company or its Ragistrar and Share Transfer
Agent (ATA) within the stipulated time,

For any gueries or assistance regarding the re-lodgement process,
kindly contact:

Correspondence Address
Socrotarial Dopartment, M/s. MCS Share Transfer Agemt

Simplex Infrastructures Limited, | Limited

"SIMPLEX HOUSE" 383, Lake Gardena, 18t Floor
27, Shakaspoeara Saran Kolkata-700 045

Kolkata -700017 Phone: (033) 40724051/52

Phone ; (033) 23011215/216/1600
Email- secratarial egaifisimplexinfra.com
Websie: www.simplexinira.com

Fax (033) 40724050
Email: mcssta@rediffmail com/
mecssta201 2@gmail.com

By Order of the Board

For SIMPLEX INFRASTRUCTURES LIMITED
Sd/-

B. L. BAJORIA

Company Secretary &

Compliance Officer

M. No. F3020

Piaca : Kolkata
Dated : 26.09.2025

Union Bank

aw gfEay of India
=HE #ThR &) TR A Cessnmeant 2] beka Undirlasnn

Byculla Branch (531628}, 7577, Sani Sawia Marg, Musiafa Bazar, Byculla. Mumbai,
baharashies - 400 D10 Ph N +31-837 2131620 Emall | ubinda3 16288 unionbankolindia,bank

POSSESSION NOTICE |Rule-2{1]] (For mmovable Property]

Whereas, The undersigned being the authorised officer of Union Bank of
India, Byculla Branch, 7577, Sant Savia Marg, Byculla Easl, Mumbai -
400010 under the Securitisation and Reconstruction of Financial Assets and
Enforcement Security inferest Act, 2002 (Act No. 54 of 2002)and in exercise
of powers conferred under Saection 13{12) read with rule 3 of the Sacurity
Interest (Enforcemant) Rules, 2002 issued a demand notice daled
27.06.2025 calling upon the Borrower Mis. Shree Shankar Vijay Timber
Exports Pwt. Ltd. (Borrower) and Guarantors (1) Shri Kirtikumar Manji
Patel (2) Smit. Jyostnaben Savitaben Kirtikumar Patel (3) Shri Nitin Kirtl
Patel (4) Smt. Pinal Mitin Patel (&) Shri Nilesh Kirtikumar Patel (6) M/s.
Shiv Prasad Eco Touchwood Pyvt, Lid, {7) Mis. Shiv Prasad Enterprises
(Partnership Firm) to repay the amount mentioned in the nofice being Rs.
36,36,26,026.89 (Rupees Thirty Six Crore Thirty Six Lakh Thirty Six
Thousand Twenty Six and Eighty Nine Paise Only) within 60 days from
the date of recaipl of tha said notice.
The Borrower having failed 1o repay the amount, nolice s hereby given to the
borrower and the public in general that the undersigned has laken possaession
of the property described hergin below In exercise of powers conferred on
himMer under Section 13{4) of the sald Act read with rule & of the sald rndes on
this 25th day of Sept 2025,
The Borrower in particular-and the public in general’is hereby cautioned not {o
daal with the property and any dealings with the propery will be subject io the
charge of the Union Bank of India for an amount Rs. 36,20,75,925.06 {Rupees
Thirty Six Crore Twenty Lakh Seventy Five Thousand Nine Hundred
Twenty Five and Six Paise Dnly) as on 31.08.2025 and interas! thareon.
The borrower's attention & invited 1o provisions of sub-zection (B) of section 13 of
theAct, in respect of time available tothe bormower 1o redesm the secured assets
DESCRIPTION OF IMMOVABLE PROPERTY:

Doescription In the Nama of

FPEB Structure Godown beanng MNo: 3 & 4 an the
ground Moor each admeasuring an area of aboul
125 3q. fi. {built up area) (2500 s4q. ft. carpet} in
the building Ma. D1 in Shree Balaji Complex, along
with carpel of land benaath tha godown with righls | Mis. Shiv Prasad
1, | open tosky bearing Survey Mo 19, Hissa No 4| Eco Touchwood
situate lying and being at Mouje Vehele, Taluka- Pvt, Lid.
Bhiwandi, Dist- Thanre within the limits of Yehele
Grampanchayal, Sub-Reglstration Dhst and
Taluka=- Bhiwandi and Registration Dist and Sub
Dhist- Thane

Office premises 8288 constructed on that piece
and parcal of the Plol No. B admeaasuring an area
af 320 =q. milr, ogether with the benafil of 5 sq.
mirs. Fromv the common area, situated at and
being at Reay Road bearing Cadastral Survey No
2 |&871 at Mazgaon Divisian Lunglan's Survey Mo
13717, under "E” ward Mo 7338 (1-2)and 7940, in
the registration  Dist and Sub Dist of Mumbai City
and . within the: jursdiction of Brhanmumbai
Bunicipal Corporatian.

Sr. No.

Shri Mitin
Kirti Patal

Mis. Shiv
Prasad
Enterprises.
{Partmership
Firm)

Officea Pramises No, 501 siluated at Mayuresh
Chambers, Sactor 11, CBD Belapur, Nawvi
Pumbal, admeasuring saleable area of 233250, 1
with 2 car parking admeasuring 20 sq faet

Sd/-
Authorized Officer
Union Bank of India

Date: 25.09.2025
Flace: Mumbai

Union Bank

of India

lll--| FTET O OOE 4 Gavemiment of Tila Dsdenoking

Byculla Branch {S31628), 7377, Sant Savta Marg, Muslale Bazar, Byculla, Mumbai,
Mararashics - 200010 Ph Moz +21-037 2131620 Email | ubind531 G265 umanbankofindiz bank

POSSESSION NOTICE [Ruls-8{1]] For immovabée Property)

Whereas, The undersigned being the Authorised Officer of Unlon Bank of
India, Byculla Branch, Y77, Sant Savia Marg, Bycullta East, Mumbai -
400010 under the Securitisation and Reconstruction of Financial Assets and
Enforcement Security Inlerest Act, 2002 (Act No. 54 of 2002 Jand in exercise of
powears conferred under Section 1312) read with rule 3 of tha Secunty Intarest
(Enforcement) Rules, 2002 issued a demand notica dated 27-06-2025 calling
upen the barrower Mis, Shiv Prasad Eco Touchwood Pvt. Ltd, (Borrower)
and Guarantors (1) Shri Kirttkumar Manji Patel (2) Smt. Jyostnaben
Savitaben Kirtikumar Patel (3} Shri Nitin Kirti Patel (4) Smt. Pinal Nitin
Patel (5) Shri Milesh Kirtikumar Patel (&) Mis Shree Shankar Vijay Timber
Exports Pyt Lid, (7) W5, Shiv Prasad Enterprises (Fartnership Firm) to
repay.the amount menfioned in the notice being Rs, 30,82,18,040.96 (Rupees
Thirty Crore Eighty Two Lakh Eighteen Thousand Forty and Ninety Six
Paise Dnly} within 80 days fram tha date of recaipt of the said notice,
Tha borrawer having failed o repay (he amounl, notice &5 haraby givan 1o tha
borrower and the public in genaral that the undersigned has laken possassion
of the properly described herein below in exercse of powers conferred on
himv'her under Section 13{4) of the said Act read with rule 2 of the said rules on
this 25th day of Sept 2025.
The Borrower in particutar and the public in general is hereby cautioned
not to deal with the property and any dealings with the propery will be
subject to the charge of the Union Bank of India for an amount Hs,
30,18,19,159.87/- {Rupees Thirty Crore Eighteen Lakh Mineteen
Thousand One Hundred Fifty Nine and Eighty Seven Palse Dnly} as an
31-08-2025 and interest theraon.
The borrower's attention s invited o provisions of sub-section (8) of section 13 of
theAct, inrespect oftime available to the borrower 1o redeem the secured assets.
DESCRIPTION OF IMMOVABLE PROPERTY:

Description In the Name of
PEB Structure Godown bearing Mo 3 & 4 on the
ground floor each admeasuring an area of about
3125 sq. ft. (built up area) (2500 sq ft carpet) in the
building Mo D1 in Shree Balaji Complex, along with
carpel of land bensath the godown with rghts 1o]Mi's. Shiv Prasad
1, |epen o sky bearing Survey Mo 19, Hissa Mo 4| Eco Touchwood
sifuate Iving and being a1 Mouje Vehele, Taluka- Pwi. Ltd,
Bhnvandi, Chst- Thana within the limits of Wehals
Grampanchayal, Sub-Ragistration Disl and
Taluka- Bhiwandi and Registration Dist and Sub
Dist- Thane

Ciffice premises 9298 constructed on that piece
and parcel of the Plol Mo 8 admeasunng an area o
320 sg mir together with the: benefit of 5 5q. mirs.
From the common area, situated at and being at
Reay Foad bearing Cadastral Survey No 6671 8t
2. |Mazgaon Division Lunglon's Survay Mo 173717,
under "E" ward Mo 7935 (1-2) and 7940, in the
regisiration Dist and Sub Dist of Mumbai City and
within the jurisdiction of Brihanmumbai Municipal
Carparation,

Sr. No.

Shri Nitin
Kirti Patel

Mis. Shiv
Prasad
Enterprises,
(Partnership
Firm)

Office pramisas no. 501 situalad a8t Mayurash
Chambers, Secltor 11, CBD Belapur, Mawvl
hMumbai, admeasuring saleable area of 2332 sq. fi
with & car parking admeasunng 200 sg fest

Sdl-
Authorized Officer
Union Bank of India

Data: 25.09.2025
Place: Mumbai

Union Bank

gj iy gfE Un of india

e WYER A TN A Cossmrens of ek Uederiaking

Byculla Branch (S31628), T5/77, Sani Sawia Marg, Mustafa Bazar, Byculla, Mumbai,
baharashira - 400 D10 Ph Mo +31-437T21311620 Emall | iinds31625@unionbankalindiabank

POSSESSION NOTICE [Rule-#2{1]] (For mmavable Property)

Whereas, The undersigned being the Authorsed Officer of Unlon Bank of
India, Byculla Branch, Y577, Sant Savla Marg, Byculla East, Mumbai =
400010 under the Securitisation and Reconstruction of Financial Assets and
Enforcement Security Interest Act, 2002 (Act No. 54 of 2002)and in exercise
of powers conferred under Saction 13(121 read with rule 3 of the Security
Interest (Enforcement) Rules, 2002 issuad a deamand notice dated 27-06-
2025 calllng upon the borrower Mis. Shiv Prasad Enterprises (Borrower-
Partnership Firm}and Guarantors (1) Shri Kictikumar Manji Patel (2) Smit.
Jyostnaben Savitaben Kirtikumar Patel (3) Shri Mitin Kirtl Patel (4) Smi.
Pimal Nitin Patel (5) Shri Nilesh Kirtikumar Patel (6) Mis Shree Shankar
Vijay Timber Exports Pvt., Lid. (T) Mis, Shiv Prasad Eco Touchwood Pvi,
Ltd. ta repay the amount mentioned in the notice being Rs. 20,09,58,584.10
(Rupees Twenty Mine Crore Mine Lakh Fifty Eight Thousand Five
Hundred Eighty Four and Ten Paise Only) within &0 days from the date of
racaipl al the sau notice.
The Borrower having failed 1o repay the amount, nolice is hereby given to the
borrower and the public in general that the undersigned has laken possession
of the property described herein below in exercise of powers conferred on
him/Mher under Section 134} of the said Act read with rule & of {he said rules on
this 25th day of Sept 2025,
Thea Borower in particular and the public ingeneral is hereby cauticned nof to deal
with the propesrty and any dealings with the property will be subject o the charge of
the Union Bank of India for an‘amount Rs. 27,59,64,670.34/- (Rupees Twanty
Seven Crore Fifty Mine Lakh Sixty Four Thousand Six Hundred Seventy and
Thirty Four Paisa only) as on 31-08-2025 and interast therean,
The borrowar's attention i invited 1o provisions of sub-section (8} of section 13 of
theAct. in respect of time available tothe bormrower o redeem the secured assels.
DESCRIPTION OF IMMOVABLE PROPERTY:

Description In the Name of

FEB Struclure Godown baaring Na 3 & 4 on the
grourd Aoor each admeasuring an area of about
312530, 1. (bullt up area) (2500 sg ft carpet)in the
building Mo D1 in Shree Balaji Complex, along with
carpat of land benaath the godown with rights to| M!s. Shiv Prasad
1, |open 1o sky bearing Survey Mo 19, Hisza Mo 4| Eco Touchwood
sityate lying and being at Mouje Vehele, Taluka- Pvi, Lid.
Bhiwandi, Dist- Thane within the limiis of Yehele
Grampanchayal, Sub-Registration Dist and
Taluka=- Bhiwandi and Regestration Dist and Sub
Dist-Thane

Office premises 92/98 constructed an thal piece
and parcal of tha Plot Mo B admeasuning an area of
320 =q mir together with the benefit of 5 sq. mirs.
From the common area, situated at and being at
Reay Roed bearing Cadastral Survey Na 6/671 at
2, |Mazgaon Division Lunglon's Survay Mo 113717,
under "E" ward Mo 7939 {1-2) and 7940, in the
registration  Dist and Sub Distof Mumbai City and
within the urisdiction of Brihanmumbai Municipal
Corporation,

ar. No.

Shri Mitim
Kirti Patal

Mi=. Shiv
Prasad
Enterprises.
(Partmership
Firm)

Offica premises no. 501 situated at Mayuresh
Chambers, Sactor 11, CBD Belapur, Nawvi
humbai, admeasuring saleable area of 2332 5. ft
with 2 car parking admeasuring 200 sq fest

Sdi-
Authorized Officer
Union Bank of India

Date; 25.09.2025
Place: Mumbal

epaper.financialexpress.mrr'. .
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